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lamity in Kerala & Karnataka - Plea for Extension of Grace Period for Renewal Premium

above subject, Authority has issued Circulars bearing nos. IRDA/LIFE/Kerala
Aug, 2018 and IRDA/LIFE/Karnataka Floods/2018-19 dated 20" August, 2018

to extend ever
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y possible facilitation in quick and timely settlement of life
m the wake of recent heavy rains & floods and reported loss of human lives

e of Kerala and some districts of Karnataka including Kodagu. Life

Industry is adhering to the above directions of IRDALI

ity ma : difficult times it may not be possible for existing policy
their f ers to strictly follow the prescribed grace period timelines for effecting

per Regulation 10 of IRDAI (Linked Insurance Products). This may contribute to

getay in payment premium which would result in lapeation of policy leading to interruption of their

irive them from the benefits of Life Insurance.
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We have been receiving request from member companies about the difficulties being faced by the

policy he

renewal premium and requested for extending the existing grace period

from: the current 15 or

pplicable) to 60 days for payment of all renewal premium due during
September, 2018 for Kerala and for flood affected districts in

periof 15
Karnataka.
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Simiiar plea made by Life Insurance counci auring demonetization period was co
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